CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,01d Red Buitding,Allahabad-211041
Regional Branch, Allzlkabad

Dated: 30/12/2016
To
Appelimn as per address in table below
Respondent as per address n table below
Final Order No. A/71182/2016-SMIBR] dated 29/12/2016

Eam directed o transmit herewith a certified copy of order passed by the Tribunal under section 35-C(1} of the

Central Excise and Sall Act, 1944, %_\

Asstt; Registrar

Application Appeal Name and Address of Appeliant

EA2912009 AMBITIOUS LAMINATORS
(PYyLTD.
G-19, Sector-3, Noida

Name and Address of
Respondent

~CLCE NOIDA
C-36/42, Sector-62, Noida-201307

Copy To
IAdvocatgis) S Consultantish

8.0 GAUR
SB-108, SHASTRI NAGAR,
GHAZIABAD,
UTTAR PRATH:SH
4 Bar Association, CESTAT, Allahabad
5 Dircetor Publications, Customs, Excise, LP. Estate, Delhi P
6 Mis Contax Pulbdications Pet. Ltd.. 1312-B, Bhishm Pitamah Marg, New Dethi-3
7 Compiny Law Institute of fndia Pyt Lid, No.2 (old no.36), Vaithyaram Sireet, T. Nagar, Chennai-17
8 Taxmann Aliied Serviee Pyt Lid,, 59437, New Rohtak Road, New Pelli- 110005
O LAWCRUX Advisars Pol. Lid., LAW House, [-8, Sector-10, Faridabad 121003 (Haryana)
£0 TaxtndiaOntine.com Pyl Lid., 2nd Flodt, Vasant Arcade, Vasant Kunj, Mew Dethi - 13070
11 Mark Professional Services Pvt Lid., 108, Everest Block; Aditve Enclave, Hyderabad - 38
12 The [CTAT saciely, 52, Nagarjuna Hill Punjagutta Hyderabad,-500082

13 M/S Knowledge Processing Pyi. ltd.(laxmanagementindiaicom), FF-19,1st Floor,Cross River Mall,CBD
Grround, Near Karkardooma Court, Delhi- | 1032

14 CIR, 15 Office Copy )Mjum-d File 2,

Assti. Registrar




_ ___0.13/3291/2009 EX [SM]

(Arising - out of Order-in- Appc,al I\to 286 CE/APPL/NOIDA/Y dated
- :30/09/2009 - passed by Commlsslonu of Cenna} Excise & Customs
(Appeais) Noida)

_ ! {Mf‘s Ambitious L‘munatms (P) Ltd o Appellant

Cammlsswner of Cent :
' Ap_gearance '

'Nohe ' ST T for Appellant
Tor Respondent

I'Excise, Noida - - Respondent

It may be menuoned that ‘as. per.mamm' VIAILATIBUS
ET NON DORMIENTIBUS JURA SUB: VENIUNF Iaw helps
those who are vxgllant and not those who go to sleep.

3. The appeal _1sf_-dis;n_is_sed for default.

i_é_tgtec_i in Court)

Wi?ﬁ’ﬂfi ‘Ti‘“‘i / \.ert:fied True Copv (Aml G. Shakkarwar)
Ly ‘\’{ Member (Technical)

— MW‘-«;




